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They are lodged with the Ad-Hoc 
Claims Commissioner/Ex. Officio 
Claims Commissioner, as the case may 
be. There are 220 claims cases under 
the Indian Railways Act 1890 pending 
finalisation with Ad-Hoc Claim Com-
missioners/Ex-Officio. Claims Com-
missioners for more than 4 months.
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Parcel Handling work at Allahabad

2742. SHRI ISHWAR CHAUDHRY: 
Will the Minister of RAILWAYS be 
pleased to state:

(a) when there was no stipulation 
in the Agreement for supply of 110 
men daily for performing parcel 
handling work at Allahabad then why 
records were maintained by Railway 
staff for supply of labour by the So-
ciety;

lb) whether it is a fact that it was 
within the knowledge of the Society 
that they are paid lumpsum payment 
of Rs. 21,175/- per month on the ba-
sis of employment of 110 men daily 
and they therefore got the fictitious 
records maintained by Railway Staff 
by bribing them;

(c) whether it has been brought to 
the notice of the Government that the 
Society was/is employing not 
more than 60 to 70 labourers per day 
bat in order to syphon off the sur-
plus money is showing attendance in 
fictitious names; and

(d) if so, whether any enquiry has 
been conducted together with details 
thereof?

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI 
SHEO NARAIN): (a) The Society,




